LOK SABHA DEBATES

LOK SABHA

Tuesday, March 16, 1932/Phalguna
25,1903 (Saka)

—_—

The Lok Sabha met at Eleven of the
Clock

(Mr. Speaker in the Chair)

OBITUARY REFERENCE

MR. SPEAKER: Hon. Members, I
have to inform the House of the sad
demise of one of our former collea-
gues, Dr, G. S. Melkote, who was a
Member of the Second, Third, Fourth
and Fifth Lok Sabha during 1955—77.
Earlier, he had been a Member of the
then Hyderabad State Legislature
during 1952—56 and Andhrg Pradesh
State Legislature during 1956-57,
Minister of Finance, Hyderabad State
during 1952-54 and Minister of P.W.D.
and Labour, Hyderabhad State during
1954—517.

A veteran freedom fighter, he
parlicipated in the national and Hy-
derabad State Satyagrahas including
Salt Satyagraha and suffered impri-
sonment. He was an active social wor-
ker throughout his life.

Study of indigenous systems of me-
dicines and treatment of chronic
diseases by application ef Yoga was his
first love. He also took keen interest
in trade union movement and educa-
tion.

He was asseciated with several
medical educational, workers’ and
social instifutions. He was Dean of
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Medical Faculty, Osmanig University;
Chairman, Ayurvedic and Unani Re-
erganisation Committee, Hyderabad,;
a Member of All India Institute of
Medical Sciences and of Health Sur-
vey and Planning Committee, Vice-
President, Indian Medical Association
and Leader of Indian Trade Union
Delegation (INTUC) to U.K., Belgium,
Germany, Yugoslavia and Moscow.

He was Chairman, New Science Col-
lege, Jawaharlal Nehru Polytechnic,
Sharda KanyaShala and Confederation
of Management and Teachers’ Asaso-
ciations of all private aided colleges
in Andhrg Pradesh.

An active Parliamentarian he took
keen interest in the businezs of the
House.

He passed away at Hyderabad on
10th March, 1982, at the age of 81.

We deeply mourn the loos of this
friend and I am sure the House will
join me in conveylng our condolences
to the bereaved family.

The House may stand in silence for

"a short while to express its sorrow.

The Member then stood in silence
for a short while.

ORAL ANSWERS TO QUESTION

Inadequate coverage of Regional Sfa-
tes by Radio and Doordarshan

309. DR. A. U. AZMI: Will the
Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether the Chief Ministers of
the Northern Zonal Council which mef
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in February, 1982 aired their griev-
ances about the inadequate coverage
of regional States by Radio and Door-
darshan and desired that either more
TV and Radio Stations be set up or
the present facilities strengthened to
provide better coverage;

(b) if g0, reaction
-thereto; and

of Geovernment

(c) whether Delki, Jullundur, Sri-
nagar, Amritsar and Lucknow TV
-8tations are proposed to be channelis-
ed with each other on priority? if net,
reasons therefor?

THB DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI ARIF
MOHAMMAD XHAN): (a) and (b).
The proceedings of the meeting of the
Northern Zonal Council, which met in
February, 1982, have not yet been
finalised.

(c) These Stations are proposed _ to
be connected through P&T micreo-
wave link.
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SHRI CHANDRAJIT YADAV: But
we challenge your Statement. Kindly
put the facts before the House,

SHRI VASANT SATHE: You
please go back to the records. I have
more than onoce put the facts before
the House and I can do it again.
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DR, SUBRAMANIAM SWAMY: Sir,
he says that if you give a direction,
he will think about it. That is a viola-
tion; he should ebey it.

SHRI VASANT SATHE: 1 was ref-
lecting only on the constraint of re-
sources.

MR. SPEAKER: Dr. Swamy’s

amendment was well taken.

SHRI JAGDISH TYTLER: Now
about part (c¢) of the question. This
is also related to Delhi. Some time
back, there was a proposal to intro-
duce a commercial channel on Tele-
vision. We have not heard about it.
What happened to that proposal? 1f
they are not considering it, would
they consider opening a commercial
channel in the Delhi Television, to
start with? ’

SHRT VASANT SETHE: We have
already taken a decision to have a
commercial channel both in Bombay
and Delhi. How soon that can be star-
ted depends, as I have always said,
on the availability of resources and
clearance from various flnancing
authorities. ’

SHRI SANTOSH MOHAN DEV:
The whole of north-eastern region
is well covered by television and radlo,
but not by the eourtesy of All India
Radio and Doordarshan, but by the
sourtesy of the Bangladesh Radlo and
T.V. you will be surprised and shock-
ed to know that in the Gare Hills, in
a primary school, there was a question
asked. “Who s the President of India”.
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The answer was: ‘Zia-ur-Rehman’
This ig the influence in this area and
the Minister has himself visited and
received so many memqranda.

In to-day’s answer also, Gauhati
was mentioned by mistake and it was
corrected. In view of this, may I
know from the hon. Minister what
steps Government is taking to start a
television station in Assam covering

- all the district headquarters as well as

to strengthen the radio station in this
area, specially Silchar?

SHRI VASANT SATHE: As far as
the North Eastern region is concerned,
I had myself gone there with the
officers of our Ministry, last October.
During discussions with the Chief
Ministers, I came to know the same
story which has been told just now.

It is true that large parts of that
area are being covered by the Bang-
ladesh Television. We have a scheme
now prepared, and it has been sent to
the North Eastern Zonal Council. They
have discussed. it. We are awaiting
their report. It Is a big scheme to have
television, in gaddition to the one at
Gauhati—for which work has started
already. We want to  utllize the
INSAT for giving a larger and better
coverage of television in that part of
the country.

SHRI K. LAKKAPPA: About the
coverage and relay arrangements
made by Doordarshan in Tamil Nadu,
Bombay and especially In Karnataka,
there is a lot of resentment. There is
no good coverage and no good pro-
grammes are there. It is also not posi-
sible to view the Doordarshan pro-
grammes in a proper manner., Why is
there such a discrimination?

I want a full-fledged Television orga-
nization in the South as a whole, for
the Southern States. What is the dif-
ficulty before the Ministry in taking
up this programme as early as possi-
ble? In view of the large-scale resent-
ment In' the Southern states, will the
Minister arrange to have a full-fledg-
ed Centre and operations for the
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South, and arrange them in a proper
manner, so that people there can en-
joy the TV Drogrammes as people in
other parts of the country are doing?
Will the hon. Minister assure us, on
the floor of the House about the par-
ticular time, manner and arrangements
he is going to have, to ensure this?

SHRI VASANT SATHE: Actually,
Karnataka should be happy that in the
Sixth Five Year Plan, a full-fledged
:T.V. centre...,....

SHRI K. LAKKAPPA: Why delay?

SHRI VASANT SATHE: There is
-no delay.

SHRT K. LAKKAPPA : Why other
parts of the country have you covered?
You have not done it there. He must
explain the whole delay. (Interrup-
“tions) ‘

. SHRI VASANT SATHE: It is npot
delay. What he means ig relay.

(Interruptions)

SHRI K. LAKKAPPA: Why a full
fledged T.V. centre has not  been
organised there? He has been given
this answer for the last two years. He
came there also that is why there is a
lot of resentment among the people.

Our people are asking about it.

SHRI VASANT SATHE: The foun-
dation-stone for the regular T.V. cen-
tre at Karnataka was not only 1laid
but construction activities have al-
ready started there. After all, the
construction of a full-fledged T.V.
Studio will take its time that takes at
least about two years. I stretched all
our resources and transmitted g small
relay antenna to Bangalore so that
Bangalore city could see TV.  from
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Madras and Bombay. Now, a full-
fledged T.V. Station will take its time.
Mr. Lakkappa can go there and start
it. I do not mind. You go and start
the work there and build the Studio
as early as you can. (Interruptions)
The building is being constructed by
the Karnataka Government, not by
me. Therefore, he can tgke it up, They
are expediting it. A relay centre of
1 K.V. antenna is at present available
at Bangalorg which covars a very
small area, obviously because of the
small power of the antenna. When a
regular centre comes, you will have a
tull-fledged regular station for the
entire Karnataka and the nearby re-
glons. ' {

Delay in commissioning of Fertilizrs
Plant at Haldia

*311. SHRIMATI GEETA
MUKHERJEE:

SHRI S. M. KRISHNA

"Will the Minister of PETROLEUM,
CHEMICALS AND FERTILIZERS be
pleased to state:

(a) whether it is a fact that Haldia's
tertilizer production is suffering - con.
siderable delay due to defective equip-
ment supplied by West German firm
Linde and Intalian firm Nuovo Pigno-
ne:

(b) is it a fact that the estimated
loss due to this would be to the tune
of 200 tons of urea and 240 tons of
ammonia per day for about 6 months;

(c) it reply to. (a) and.(b) be in af-
firmative, whether any penal measuse
has been taken * agailnst ' the above
companies to coﬁ;p,engate, for the esti-
mated loss; and





